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Statement showing reasons for delay in laying the
soyabean Grading and Marking Rules 1993 and Walnut
Grading and Marking (Amendment) Rule 1983

[Translation]

THE MINISTER OF STATE IN THE MINISTRY OF RURAL
DEVELOPMENT (SHRI UTTAMBHAI HARJIBHAI PATEL)
Mr Deputy Speaker, Sir | beg to lay on the Table a
Statement* (Hindi and English versons) showing reasons for
delay In laying the Soyabeans Grading and Marking Rules
1993 and the Walnuts Grading and Marking (Amendment)
Rules 1993

[Enghsh]
Annual Accounts of the All India Institute of Medical
Sciences, New Delhi for 1992-93 together with Audit Report

thereon under All India Institute of Medical Science Act
1956 and Statement showing reasons for delay in laying

their papers

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (DR C SILVERA) S, | beg to lay
on the Table

(1) A copy of the Annual Accounts (Hindi and English
versions) of the All India Institute of Medical Sciences
New Delhi for the year 1992-83 together with Audit
Report thereon, under section 18 of the All India
Institute of Medical Sciences Act 1956

(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(1) above

[Placed in library see No LT 7809/95)

Annual Accounts of the Central councll tor Research in
Ayurveda and Siddha New Delhi for 1993-93 together with
Audit report thereon and Statement showing reasons for
delay in laying these pgpers etc
THE DEPUTY MINISTER IN THE MINISTRY OF HEALTH
AND FAMILY WELFARE (SHRI PABAN SINGH GHATOWAR,)

Sir, 1 beq to,lay on the Table -

(1) A copy of the Annual Accounts** (Hindi and English
versions) of the Central Council for Research In
Ayurveda and Siddha, New Delhi, for the year 1993-
94 together with Audit Report theraon

2) Statement (Hindi and English versions) showing
reasons for delaying the papers mentioned at (1)
above

[Placed In library see No LT 7810/95)

(3) (1) A copy of the Annual Report (Hindi and English
versons) of the National Academy of Medical
Sciences (India), New Delhi, for the year 1993-
.94, alongwith Audited Accounts
(1) Acopy ofthe Review (Hind: and English versions)
by the Government of the working of the National

* These rules were laid on the table of the House on 28 3 1995

** The Annual Report of the Central Councll for Research in Ayurveda and
Swddha, New Delhl for the year 1983 94 was lald on the Table of the House
on the 19th Dacember 1994
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Academy of Medical Sciences (india), New Delhi,
for the year 1993-84

[Placed in library, see No LT 7811/95)

(4) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(3) above
(5) () A copy of the Annual Report (Hindi and English
versons) of the Chittaranjan National Cancer
Institute Calcutta for the year 1993-94

(n) A copy of the Annual Accounts (Hindi and English
versions) ot the Chittaranjan National Cancer
Institute, Calcutta for the year 1993-94 together
with Audit Report thereon

(1) A copy of the Review (Hindi and English versions)
by the government of the working of the
Chittaranjan National Cancer Institute, Calcutta
for the year 1993-94

(6) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at

(5) above

[Placed in library see No LT 7812/95)

(7) (1) A copy of the Annt al Report (Hinci and Enghish
versions) of the National Board of Examinations
New Delht for the year 1993-94 alongwith Audtted
Accounts

(n) A copy of the Review (Hindi and English versions)
by the Government of the working of the National
Board of Examinations New Delhi for the year
1993-94

(8) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at
(7) ahove

[Placed in Library, see No LT 7813/95)
13.03 hrs
MESSAGE FROM RAJYA SABHA

SECRETARY-GENERAL Sir, | have to report the
following message receved from the Secretary-General of
Rajya Sabha -

In accordance with the provision of ruie 127 of the
Rules of Procedure and Conduct of Business in the Rajya
Sabha, | am directed to inform the Lok Sabha that the Rajya
Sabha, at its sitting held on the 30th May, 1995 agreed
without any amendment to the National Environment Tribunal
Bill, 1895 which was passed by the Lok Sabha at its sitting
held on the 24th May, 1995"

13.03% hrs.

COMMITTEE ON PRIVATE MEMBERS' BILLS AND
RESOLUTIONS
Forty-third Report .

SHRI S MALIKARJUNAIAH (Tumkur) Su, | beg to
present the Forty-third Report (Hindi and English versions)



